In The Central Administrative Tribunal
Calcutta Bench

CP(C) 48 of 2001
CA 724 of 1997

Present : Hon'ble Mr. S. Biswas, Administrative Member

Hon'ble Mr. MsL. Chsuhan, Judicial Member

Pijus Bandopachyay
AK.Roy (S.E.Railway)

For the Applicant : In person
For the Res”pondents: Mr, K Sarkaf, Counsel
Date of trder : 09-05-2002
ORDER
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2. We dispose of the CP(C) with liberty that in case the -

applicaht is still aggrieved, he can file substantive applicat ion

~ventilating his grievances.
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